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6. Shri Atul Kumar Bhatnagar
Data Entry Operator
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..Applicants
- (By Advocate: Shri K. Venkatram) -

Versus

1. Mrs. Vandana Sharma
The Chief Controller of Accounts (Pensions)
Ministry of Finance, CPAO
Department of Expenditure
Trikoot-ll, Bhikaji Cama Place
New Delhi-66

2. Shri'H. Prabhakar Rao
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Ministry of Finance

Department of Expenditure
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..Respondents

(By Advocates: Shri MM Sudan)

ORDER (ORAL)

Justice M.A. Khan:

Learned counéel for respondents has stated that the respondents
have already passed a speaking order in compliance with the order of the
Tribunal dated 24.11.2004 passed in OA-842/2004. Learned counsel for
applicants has received a copy of the order passed by the respondents. He
seeks to withdraw the present contempt petition since the applicants propose

to seek their remedy against the order passed by the respondents now in

appropriate legal proceedings.
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2. Accordingly, the present contempt petition is dismissed as withdrawn,
Notices are discharged.
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